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qEF TREEH i ST A

g
% feeety, 11 |74, 2026

M. 127 3(N).—Fr= T LR, T TN ATAHTT 1956 (1956 F1 48) (o zo® zae
THTA ITH ATATAAH gl AT §) il &7 3F shl IT-ITT (1) FTT T&T LhAT T TN F2d g0, g THTLTT
21 ST & 7T 6 g a7 % qear et # NH33 & .t 0 & T 8.4 a% % s-@ve & [Hi
(ATSHT/UEE 9Tee Aled 2-AA/4-I7 FT FATET (), TALEAT, TaweT 3T TATAT & Al TAST & (0
g I Tuferd g et |ierd auia = sg=t § o3 w37 2, UHt | #7 oS 3 & 70 ST i
FTOOT AT & |

Fr¢ off =1f7F, ST 3% 9w § Raas &, 5 afafmm & awr 37 6 s7-amr (1) F 9" @

TSI o TorT UHT qIF o ITANET 92 TSI § TH ATSEEAT & TR il a0 & e & & ae st
AT TR T THT |

UHT T SATIT TeH ITTEER, ST ST SETSi GaTrerdhl &l ofaq &7 § J&qa il STt
T THH IHAF ATYTL ATART T STUar ST Terw ITieaanT, safrad | &0 sa<mrd &9 | a7 fdT fafees
AT FIT oA ST T FATEL ST AT UHT AT 60 GAATS o6 TAT TAT UHT S ST FeA & 747, (S

1766 G1/2026 (1)
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FTe 2l, S8 qerm el Araeas qw=l, Saer FIT AT a7 AT T ST HY TRl T AT HT
TERATT |

I At T AT 3T T IT-ATT (2) F AT weArw artesry g AT #wre oft swaer
g g |

TH ATIGAAT & FANT A ATAT S[H & @i AT T AL TeOH TMAHRET F I Haad o
IqASY B 3T IAHT Baag ARRAT g fAreror o ST ahar 2 |

AL
g T & qeAT oo § NH33 & .. 0 & f.if. 8.4 % for sreier it ST arelt §<=r Wa e
T Tiga s &t gfer e |
REREN I H CEARS St 1 A e
ahﬁ?ﬁ qAeA §&qT YA R TRR || A AT TR || T F7 8w ¥ FT dTHA
e (RINIRELIE)) FRT)
1 2 3 4 5 6

JTTH T ATH: ey

e T T TEad (40)

1 2835 BEL i 0.0625 (T#¥ ) 0.0252934
2 2836 BELI FO 0.1850001 (T=¥ ) 0.0748685
3 2837 IEEL T 0.3250007 (T#¥ ) 0.1315257
4 2838 IGEl F 4.34 (T ) 1.756374
5 2839 IGEl F 2.030001 (T=¥ ) 0.8215297
6 2840 IREL FO 2.250001 (TFY ) 0.9105625
7 2841 BEL FO 2.279999 (T#Y ) 0.9227034
8 2843 IREL FO 0.98 (T#T) 0.3966006
9 2844 IREL ?%_SFW 1.4 (THT ) 0.5665722
10 2845 EEL ?%SEFW 0.265 (7% ) 0.107244
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HILT T TSIA . AHTYTL

11 2845/2963 ﬁ ( 0.98 (T+Y) 0.3966006
) . .

12 2856 TF& ( 1.05 (T#T) 0.4249292
) . :

13 2856/2964 ﬁ ( 0.41 (THT) 0.1659247
) . .

14 2857 T 0.54 (TF7 ) 0.218535
) . :

FO (THTET
15 2858 1.06 0.4289761
frr) (THT)

16 2859 ﬁ ( 0.31 (T#Y) 0.1254553
) . .

AT T AT HIHTHT

T T AT 3AteT (25)

17 4450 o 0.05 (T ) 0.0202347

FO (THTET
18 4561 4.01 1.622825
frr) (THT)

e T T =T §=96 (29)

19 2233 T 0.02 (T ) 0.0080939
\ . :

Total 9.1248485

[®T. . NHAI/PIU-Munger/Mokama-Munger/LA/2024/3A]

o ™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 11th March, 2026

S.0. 1273(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH33 in the
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stretch of land from Km. 0 to Km. 8.4 (Collectorate, Patna) in the district of PATNA in the state of BIHAR, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer
in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH 33 in the stretch of land from
Km. 0 to Km. 8.4 (Collectorate, Patna) in the district of PATNA in the state of BIHAR.

State: BIHAR District: PATNA
SI. No. Survey/Plot Type of Land || Nature of Land Area Area
Number (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Ghoswari

Village: Ghoswari (40)

1 2835 Private Agriculture 0.0625 (Acre) 0.0252934
2 2836 Private Agriculture 0.1850001 (Acre) 0.0748685
3 2837 Private Agriculture 0.3250007 (Acre ) 0.1315257
4 2838 Private Agriculture 4.34 (Acre) 1.756374
5 2839 Private Agriculture 2.030001 (Acre) 0.8215297
6 2840 Private Agriculture 2.250001 (Acre ) 0.9105625
7 2841 Private Agriculture 2.279999 (Acre ) 0.9227034
8 2843 Private Agriculture 0.98 (Acre ) 0.3966006
. Agriculture (Bakast
9 2844 Private Malik) 1.4 (Acre) 0.5665722
. Agriculture (Bakast
10 2845 Private Malik) 0.265 (Acre ) 0.107244
1 2845/2963 Private Agriculture (Bakast 0.98 (Acre ) 0.3966006
Malik)
. Agriculture (Bakast
12 2856 Private Malik) 1.05 (Acre) 0.4249292
13 2856/2964 Private f/f‘:’fllii‘)mure (Bakast 0.41 (Acre ) 0.1659247
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HILT =T TSI AT

. Agriculture (Bakast

14 2857 Private Malik) 0.54 (Acre) 0.218535
. Agriculture (Bakast

15 2858 Private Malik) 1.06 (Acre ) 0.4289761
. Agriculture (Bakast

16 2859 Private Malik) 0.31 (Acre) 0.1254553

Taluk: Mokama

Village: Auta (25)

17 4450 Private Agriculture 0.05 (Acre) 0.0202347
. Agriculture (Bakast

18 4561 Private Malik) 4.01 (Acre) 1.622825

Village: Chinta Manchak (29)
. Agriculture (Bakast

19 2233 Private Malik) 0.02 (Acre) 0.0080939

Total 9.1248485

[F. No. NHAI/PIU-Munger/Mokama-Munger/LA/2024/3A]
SHAIKH AMINKHAN, Director
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